
Countries 

(c) i f  SO. the reitsons therelor ;tnti 

Ihe rrrncdial steps taken in t t ~ l .  
Tomato paste and soft drink con- rcgartl? 

centrate would be produced in plants 
set up by M/s Pepsi Foods Pvt. I.td. 

(a) the p e r  capita incotnc ~f 
Rajaslhan at ihc cnd of Thirtl Fivc (h) No. Sir. 
Ycar Plan vis-a-vis Iwr capita inco~i~c 
4' other S~HICS:  [c) Docs not ntiw. 



STATEMENT 

1. M h r a  Pradesh 381 . 
2. Asram 399 
3. Bihar 332 
4. Gujarat 498 
5. Haryana 450 
6. Himachal Pmdcsh - 
7. Jammu & Kaahnlir 317 
8. Karnataka 448 
9. Knala 3%0 

10. Madhya Praciesh 298 
! I .  Maharashtin 534 
I? .  Manipur 268 
I f .  Orisso 329 
!4. Pun* 562 
15 Rajeslhap 373 
16. t'emil Nedu 403 
17. Tripurn 333 
18. Utar Prujwh 373 
19 Urcac Bmgal 532 
20 Ddhi 887 
11. Ail India per capita pld Ndonal  Produa 426 

SWRCE.  Estimates d Stair I ) ( m t ~ i c  P ~ U C X  - November. 1985 Central S u r W  Orip-- 
tioa -1. of Smrisaics. Minisir) d Planning. 

Fonds to Rqjsstkan under DDP 
2153. SHRl RAM NARAIN 

RERWA: Will the PRIME MINIS- 
TER be pleased to state . 

( a )  whether the Government of 
Rajasthan had sent propals for 
dlotment of Rs 88 crores for Desert 
nevelopment P m r n m c  during the 
yean 1990.91 and 1991-92: and 

(b) If SO, the decision taken on  the 
Ptopoaals sent by the Govcrnmcnt 
of Rajasthan t! 
THE MINISER OF STATE IN 
WE MMSTRY OF RURAL 
D E ~ P M E N T  (=lit( G. VEN- 

SWAW): (a) Gownrment of 

Rajasihan had sought an allocation of 
Rs. 88 cmres for 1990-91 and Rs. 88.27 
crnrrs for 1991-92 under Desert 
Development Programme (DDP). 

(b) Ia 1990-91 Planning Commis- 
sion kept the alloc3rion under this 
Programme at !he same level as in 
198P-90. As such Rs. 38 cmm was pro- 
vided for Dcxrr nc -.lot -lent Pro- 
gramme in Rajasthiin in 199041 and 
similar allocation has k e n  made for 
1991-92 also. 

3154. SHRI RAM N A W N  
BERWA: Wilt the PRIME MINIS- 


